Declaration or Assets and Liabilities

Yem‘.&.ﬁ.@h ":21

I, SM%GNOW% son/daughter/wife of &&WW%@MM
aged...... LG Years, belonging to @iﬂﬂhﬂz‘éﬁwﬁw,KwaMwﬁ
- ﬁfgervice and presently working as eﬂMLﬂM}@U{M_w\«EJ}wsM

given Lerein below the details of the assets (immovable, movable, hank balance, etc.) or myself, my

=
*|  spouse and dependants® :
ﬂ/ ,’ P P

Details of movable agsets

(Assets in joint name indicating the extent of joint ownership will also have fo be given)

Description Self Spouse name (s) | Dependant-1 Dependant-2 | Dependant-3
e e [ Semhi 5}61&9‘) Kol Unoiltha \pas

S‘_i,DoD/ = |miooo) - N

Cash

(ii) |Deposits in
Banks, Financial
Institutions  And

,&[g\ Non-Banking * - - -

2 . Financial
A (2 Companies
| (iii)y | Bonds,
Debentures  and _

shares in =
Companies
(iv) [Other  financial T LlC L
institutions, NSS, Per. dpnum o RZUL ornlin
Postal  Savings, - Ay blo/— '!-‘5-00007"'
LIC Policies, etc Lle o dime ('t
— . A0R3 ] — ve )
(v) |Motor Vehicles TVS /"/0160’
(details of make, %
etc.) - — —
Lol

(vi) fievtveptﬁf (gi\l't:”—d(:é_ neld ) 61@40_/ T ety Csld
etails of weigh Dg—a‘MM (!9~O : 3.0 <o goord
and value) éia oM (j

jSve}. < Lre JCC/‘M od C@'Hdl:’é(_
@'006*3’07@) @00 &W) ‘bj VQ) Q@bﬂvw)

vip[Other assets,| TV, f Céff‘
such as values of _ _ _
%/% clalms / interests /')i"C , EA@(". . —

Note: Value of Bonds / Shares / Debentures as per the lntest market value in Stock
Exchange in respect of listed companies and as per books in the case of mnon listed

companies should be given.
# Dependant here means a  person substantially dependent  on the income of the

employee.




B

Details of Imntovable assets

[Note: Properties in joint ownership indicating the extent of joint ownership will
also have to be indicated]

SL
No.

Description Self

Spouse name ()| Dependant-]

Dependant-2 | Dependant-3

0]

Agricultural Land

- Location (8}

- Survey number(s)

- Extent (Total
mensurement)

- Current market value

1 Katho ’ E
1 Kotha
lodddid

(i)

Non-Agricultural Land
- Location (s)

- Survey number(s}

- Extent {Total —
measurement)

- Current market value

C%gﬁﬂﬁ)

i)

Buildings (Commercial
and residential)

- Location (8)

- Survey number(s)

- Extent (Total
mensurement)

- Current market valug

(iv)

Houses / Apariments, o o)

ete, . 3
- Location (5) V \9?5 »I'\
- Survey number(s) Q '9 .

- Extent (Total

measurement) &e)P QQ\/
W)

- Current market value QQ

Q)

Other (such as
interest in property)

2)

I pive herein below the details of my liabilities / over

institutions and government dues:-
[Note : Please give separate details for each item]

dues to public financial

Name & nddress of Bank/
Financlal [nstitutions{s) /
Department {5)

Si. | Description
No,
(@ |() Loans from Banks CHL)

Dy baa.Rs f0,00000/ —

S 3T CRamdld Olerclam

Amount outstanding as

11,000) - Apprort -

(i) Loans from financial institutions

2 B-1 Bifor Vidhanmaldal
(o loan Rs. 5,00000 — NIL

(iii) Government Dues:
(a) dues to departiments dealing with
government accommodation

{b) dues to departnients dealing with
supply of water

() dues to departments dealing with
supply of electricity




(d) dues to departments dealing with
telephones

(e) dues to departments dealing with
governments transporl (including
aircraft and helicopters)

(f) Other dues, if any

(b | (i)

Income Tax including surcharge
{Also indicate the assessment year

upto which Income Tax Return filed.

Give also Permanent Account
Number (PAN)]

(i)

Wealth Tax [Also indicate the
assessment ysar upto which wealth
Tax return filed.]

{iii) Sales Tax [ Only in case of

proprictary business]

(iv) Property Tax

C Personal Detail

GPF/CPF/PRAN:No. - [pTSTBLA= 131

Gender - M | o)

Date of Birth - 10|V |02 119 |75 (DDIMMIYYYY)
Class/Group - C. (A/BIC)

Cadre - [Bthar. Vedhon Sebha Sevneatiriale,

Home District - ™ G-DU'w.AonJ

(Full Name e.g. B.A.S. - Biliar Administrative Service,

B.S.S.:- Bihar Secretariat Service efc,)

I hereby declare that the above details are true to the best of my knowledge and helief.

Place: PaM
Date: 2L’ 109.209]

Note:

Signature: Sd\ QY. Qo,\m

Nane of Employee: 5 UR}’/‘\ ARAJF)N RAM
Designation: ASSISTAN T

Department: B)HAR VID)AN S ARHA

Please sign each page of the declaration. Asset declaration form must he A4 size
white paper with computer typed (single side) in prescribed format.



